CENTRAL &DHINISTRATIVE TRIBUNAL , PRINCIPAL BENCH
0.A.N0.2563/94

Hon'ble Shri P.T.Thiruvengadam, Member(A)

New Delhi, this 2nd day of June, 1995
Shri ¥Yinod Kumar ‘
s/o Shri Amrit Kumar
C-11/8, Lodhi Colony
New Delhi - 110 003. Ve Applicant
(By Shri 0.N.Moolri, Advocate)

Versus'

The Directorate of Estate
Nirman Bhawan
New Delhi - 100 001. e Respondent
{By Shri M.K.Gupta, Advocate)

0ORDER (Oral)

Learned counsel for the applicant seeks permission
to withdraw the 048 with 1ibefty to filte a fresh 0A if so
advised. Permission granted along with liberty. 08 s
‘dism§$$ed ags withdrawn. Ne (<5 |-
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- (P T.THIRUVENGADAM)
HEMBER(A)
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